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Report

Report in the Matter of OA No. 145/2023 (CZ) (Bhagwati Gandhe

V/s State of Madhvya Pradesh & Ors) in compliance of the order

issued by Hon’ble NGT, Central Bench, Bhopal on dated

16/10/2023

Background :

L

A letter petition has been moved by Smt. Bhagwati Gandhe W/o late
Shri Ramchandra Gandhe, R/O 188, Panchwati Nagar, Airport Road,
Indore (M.P.) with affect that her neighbour Shri Daluram R/O 189,
Panchwati Nagar, Gali No. 3, Airport Road, Indore (M.P.) has made the
illegal encroachment over the public land and regularly by way of
plastic waste and smoke causing air pollution adversely effecting her
health and life.

. She further alleged that the trees standing on public land are being

destroyed by the respondent Daluram and inspite of the complaint to
the Police Station, no action has been taken by the authorities
concerned and therefore the petition has been submitted to Hon’ble
NGT.

Hon’ble NGT has constituted a committee consisting of :

I One representative from Collector, Indore (M.P.)

1. One representative from State Pollution Control Board,(M.P.)

And Committee has been directed to visit the place examine the
facts and take remedial measures and submit the factual and
action taken report.

In compliance of aforesaid directions of the Hon’ble NGT, MPPCB
Bhopal and Collector Indore has nominated following Officers in the
Joint Committee :

11.

Sub Divisional Magistrate Malharganj, Indore
Regional Officer, MPPCB Indore



As per the directions of Hon’ble NGT following Officer has visited the
place on dated 23/11/2023 to verify the facts :

1. Shri S.N. Dwivedi Regional Officer, MPPCB Indore

ii. Shri Omkar Managare, Nayab Tehsildar, Malharganj
iii.  Shri Sanjay Jain, Scientist, MPPCB Indore

1v. Shri Arun Tiwari, Revenue Inspector, Panchwati Area

V. Shri Pawan Sharma, Patwari, Panchwati Area

During inspection Smt. Bhagwati Gandhe and Shri Daluram were present.
A Panchnama during inspection was prepared, copy of which is enclosed as
Annexure-1.

Observations during inspection :

1. The applicant Mrs. Bhagwati Gandhe resides at house number 188,
Panchvati Nagar, Street Number 3, Indore, her house is built on the
ground floor and first floor. Mr. Daluram resides in house number
189, Panchvati Nagar, Street Number 3, Indore, on the left side of the
house of Mrs. Bhagwati Gande, his house is also built on the ground
floor and first floor. Smt. Bhagwati Gandhe and Shri Daluram are
neighbour of each other. Other houses on the same line are also
located. Width of Gali/Concrete Road is approx 10-15 feet and on
both sides of the road, houses are built and all the houses are in row
touching to the road. No space is available in between road and
houses.

2. The house of the complainant Smt. Gandhe and Shri Daluram is on
private land. Since their houses are in the same line on the road,
there is no evidence of encroachment made by Shri Daluram.

3. There is a tree standing in front of Daluram's house which is very
close and touching to Daluram's house wall. The branches of the tree
spread towards Daluram's house. The branch of the tree towards
inside of his house wall was pruned by Shri Daluram. Shri Daluram

has submitted copy of application submitted to Municipal Corporation



Indore dated 07.12.2020 along with other neighbour stating with to
prune the branches of the tree which were spreading over the nearby
houses and electricity line. Copy of the application submitted to
Municipal Corporation Indore was provided during inspection by Shri

Daluram, which is enclosed for perusal. Annexure-2.

. A line map and google map is enclosed for perusal, which shows the

locations of the houses and the tree. Annexure-3 & 4.

Photographs of tree and houses taken during inspection are also

enclosed as Annexure-5.

. Complainant has mentioned in complaint that Shri Daluram regularly

burns plastic waste which causes smoke and air pollution in her
house. It was asked by Shri Daluram but he denied to burn any
plastic waste in his house. During inspection the Committee has not
observed any plastic waste in Shri Daluram house inside also.

Therefore, burning of plastic waste was not found.

Conclusion :

- i

There is dispute between both neighbour persons Smt. Bhagwati
Gandhe and Shri Daluram regarding cutting of tree branches. This is
stated that the tree is in front of the Shri Daluram house adjacent to
the road and touching with the wall of Shri Daluram house. Some
branches of the tree are spreading inside the house of Shri Daluram
and a branch was observed pruned or cut, which was going inside the
house.

The tree is already in existence and its height is about 40-45 feet
spread over the road.

The tree is neither on the land of the applicant Smt. Bhagwati Gandhe
nor in front of her house.

Both the houses are located on private land and no encroachment was
observed since outer wall along the road of the house is on the same
line of other houses of the colony.

The complaint regarding abusing to Smt. Bhagwati Gandhe by Shri

Daluram, Shri Daluram has stated during inspection that he never



abused her while the complainant Smt, Bhagwati Gandhe abused him
many times but he never made complaint to the authorities.

6. The complaint is not concerned with environmental issues as the tree
has not been cut by Shri Daluram, only those branches have been
pruned which were spreading inside his house. The tree is already in
existence.

7. There is personal dispute between two neighbours Smt. Bhagwati
Gandhe & Shri Daluram, which may be solved by the local

police/administration.

Enclosed : Annexure 1 o5 E

(Sanjay Jain) (Omkar Managare),
Scientist Nayab Tehsildar,
MPPCB, Indore Malharganj Indore
(S.N. Dwivedi) (Om Narayan Singh)
Regional Officer, Sub Divisional Magistrate
MPPCB, Indore Malharganj Indore
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Annexure-5

Photographs taken during inspection

Location of Tree and houses in Gali No. 3, Panchwati
Nagar, Indore




Location of Tree and houses in Gali No. 3, Panchwati
Nagar, Indore
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Indore, Madhya Pradesh, India

32, Panchvati Nagar, Indore, Madhya Pradesh 452005, India
Lat 22.726887°

Long 75.833337°
23/11/23 04:23 PM GMT +05:30
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Houses of Smt. Bhagwati Gandhe & Shri Daluram and Tree
in front & touching with wall of Shri Daluram’s house
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Tree in front of Shri Daluram’s house
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Tree branch spreading inside of Shri Daluram’s house,

which was pruned.
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